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(ii) The Secretary to the Govern­
ment of India,  Ministry of 
Finrnce, Treasurer.

(iii) The Secretary to the Gov­
ernment of India, Ministry of 
Defence, and

(iv) Four other members, nomi­
nated by the Government of 
India.

(c) No, Sir.

(d) Does not arise.

Indian National Commission for Co­
operation WITH UNESCO

482. Skri S. N. Das: Will the Minis­
ter of Education be pleased to state:

(a) whether the  question of  ac- 
cordiag Associate Memberships of the 
Indian National Commission  for co­
operation with UNESCO to important 
organisations in  languages and  inv 
portant Film Societies, has been con 
sidered and decisions  taken thereon; 
and

(b) if so, which of the Languages 
Organisations have so far been  ac­
cepted as Associate Members?

The  Miaister  of  Education  and 
Natural Resources and Scientillc Re*- 
search (Maulana Azad): (a) Yes.

(b)  A statement is placed on the 
Table of the House.  [See Appendix 
V, annexure No. 6.]

National Festivals

483. Shri Radha Raman: (a) Will the 
Minister of Home Affairs be pleased 
to state how many national festivals 
are celebrated in India every year?

(b)  How much is spent on each of 
these festivals by the Central Govern­
ment?

The  Deputy  Minister  of 
Affairs and States (Shri Datar): (a)
Three national festivals are celebrated 
every year viz.  Republic Day, Inde­
pendence Day and Mahatma Gandhi's 
Birthday.

(b)  Expenditure  incurred  during 
the year 1953 is as follows:—

1. Republic Day—Rs. 1,65,811-14-3̂

2.  Independence Day—Rs. 12,096-15-0.

3. Mahatma Gandhîs

Birthday—̂Rs. 300-0-0,

Auditor Firms of Reserve Bank

484. Dr. M. M. Das: Will the Minis­
ter of Finance be pleased to state:

(a) the amount of annual fees that 
the Reserve Bank has to pay to each, 
of its three Auditor firms; and

(b) whether the  Comptroller  and 
Auditor-General is  consulted regard­
ing the appointment of Auditors?

The  Deputy  Minister  of Finance 
(Shri A. C. Guha): (a)  Rs.  7,500̂
each.

(b) No, Sir.

Development of Naval Dockyard, 
Bombay

485. Shri Nanadas: Will the Minister 
of Defence be pleased to state what is 
the progress made so far in the de­
velopment of the Naval dockyard in. 
Bombay?

The Minister of Defence Organisa­
tion (Shri Tyagi): It is proposed to*
develop the Naval Dockyard in five 
stages spread over  the next fifteen 
years.  The first stage, which it is 
hoped to commence very shortly and 
to complete in 1958,  consists of re­
claiming some land and building new 
wharves and a new  dry dock in the 
area enclosed by the Ballard Pier and:̂ 
the existing Dockyard.

A number of tenders  have been 
received for the construction work of 
the first stage and these are being: 
examined by the Government.

‘Part  Payment’  Wheat  Stocks

486. Sardar Hulcam Singh: (a) Will 
the Minister of States be pleased to- 
state the quantity of ‘Part Payment" 
wheat  stored  with  the Government 
of PEPSU on the date of abolition of 
the Civil Supplies  Department  in 
PEPSU?
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(b) What is the number and names 
T)f places where these grains are stored?

(c) ¥That is  the  value  of these 
stocks?

(d) Has any training been given to 
the present officers entrusted with the 
duties of preservation and safe custody 
jof these stocks?

The Minister of Home Affairs and 
'States  (Dr.  Katju): (a)  Approxi­
mately 7,86,056 maunds.

(b) A  statement  is  laid  on  the 
Table of ihe House.  [5ee Appendix 
y, annexure No. 7.]

(c) Approximately Rs. 94,32,*670.

.<d) Yes.

Fines realised in S. P. E. Cases

487.  Shri M. S. Gnmpadaswaiuy: 
Will the Minister of Home Affairs be 
pleased to state the total amount of 
fines realised in the Special Police Es­
tablishment cases, year-wise  since 
1947?

The Minister of Home Affairs and 
: States (Dr. Katju): I place a state­
ment on the Table of the House show­
ing fmes imposed in cases prosecuted 
by the Special  Police Establishment 
since 1947. [See Appendix V,  an­
nexure No. 8.]

Government have  no information 
as to how much of these amounts was 
actually realised. "Administration of 
. Justice” is a State subject, and these 
fines are credited to State revenues.

Pakistan Securities (Sale)

, 488. Sardar Hnkam Singh: (a) Will 
the Minister of Finance be pleased to 
state the amount of Pakistan Securities 
with complete details which the Re­
serve Bank of India sold in the market 
from the 17th September, 1949 to the 
, 30th September, 1953?

(b) To whom, when and at what 
rates were these sold?

(c) Were these securities exported to 
: Pakistan by the purchasers?

(d)  If so. how was the price received 
in India?

The  Deputy  Minister  of  Finance 
(Shri M. C, Shah): (a) to (d).  The 
market  operations  of  the  Reserve 
Bank of India are  confidential and 
cannot be divulged.

Nutritious Beverage from Cashew Fruit

489. Shri C. R. lyyunni: Will the 
Minister of Natural Resources  and 
Scientific Research be pleased to state 
whether a wholesome and r.utri-ious 
beverage has been manufactured from 
the juice of the Cashew fruit in the 
Central Food Research Centre in My- 
aovc State?

The  Minister  of  Education  and 
Natural Resources and Scientific Re­
search (Maulana Azad): Yes, Sir.
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The  Deputy  Minister  of  Finance 
(Shri A, C. Guha): (a) During the
first week of  November 1953, about 
55 thousand  fountain pens and six 
cases of pen parts collectively of the 
value of Rs. one lakh and 389 watches 
of the value of Rs. 15,000 were seized.




